415  Business ofthe House
[Sh. AnnaJoshi]

Jain, Shri Shivraj Bang and the Railway com-
muters of | chalkaraniji, District Kothapur
{Maharashtra), for providing various faciities to
the Railway commuters of the area.

12.24hrs.

BUSINESS OF THE HOUSE
(Englishi

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF
PALIAMENTARY AFFAIRS (SHRI
VIDYACHARAN SHUKLA) :With your permis-
sion, Sir, I rise to announce that Govemment
Business during the week commencing 3rd
May, 1993, willconsist of (—

1. Consideration of any #tem of Govem-
ment Business camied over from
today’s Order Paper.

2  Submissiontothe Vote ofthe House
outstanding Demands for grants in
respectof Budget (General)for 1993—
94 at 3. 00 p.m. on Monday May 3,
1993,

3 Introduction, consideration and pass-
ing of the Appropriation (No.2) Bill,
1993,

{4) Considerationandpassing of. —

(a) ThefinanceBill, 1993.

(b) The salary, Allowances and pen-
sion of Members of Parliament
(Amendment) Bill, 1993.

(c} The Code of Criminal Procedure
{Amendment) Bil, 1993 as passed
by Rajya Sabha.

(d) The Terrorists and Disruptive Ac-
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_ tivities (Prevention) Amendment

Bil, 1993 as passedbyRajyaSabha.

(e) The Employment of Manual Scav-

engers and Construction of Dry
Latrins (Prohibitions) B, 1993.

SHRI RAM NAIK (Bombay North) : The
following items may be included in the next
week's agenda. —

1.  Debateonchain of bomb—blace:
Mumbai(Bombay)onthe 12thMarch
andactiontakenproposadtobetaken

2 Discussionontwo mohons for modi-
fications of notifications pertaining to
raiway Passengers amendment

Iwant to make one suggestion. i the Ninth
andTenth Lok Sabha, there has beenno discus-
sion at all on such modifications. | would urge
that some time is taken out, at least this time, for

Sir, there is one more point. ltis aboutthe
made the statement. it has been made appli-
cable. But, so far, the Notification has notbeen
issued. We should have an opportunity to dis-
cusisthat alsobecause thatis equally important.

MR.SPEAKER: Wewill consider itinthe
Business Advisory Comnittee i itis possible.
Thetime should be available.

SHRIRAMNAIK: It shouldbe laid onthe
Tabie of the House.

[ Transtation]

SHRISATYANARAYAN JATIYA (Ujain)
: Thefollowingitems may be include mthe next
week's agenda :

1. Regarding the need to attach extra
coaches intrains for general category
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of passengers and MST pass holders
andmsiore the status of superasttraing
to Express trains to provide refief to
pubiic.

2  Immediats steps to betakentorestore
thetelephone facilities and to withdraw
the proposed increaseintelephone tar-
ift and toimprove the telephone ser-
vice.

SHRI SANTOSH KUMAR GANGWAR

(Bareilly) : The following items may please be
includedin thenextweek’s agenda.

1. TheGovemment'sdeciarationbemade
in this session for setting up sugar mills
at 17 places of Uttar Predesh (the infor-
mation about which has alreadybeen
provided & year ago)

2 Theneedtoconstruct an overbridge at
chruple andMarhinathin Bareilly, the
places fromwhere the Trains of North-
em Railways and North Eastern Rai-
ways pass from the point of view ot
transpor facility.

{Engiishi

PROF. PREM DHUMA (Hamirpur) : Sir, the
following items may be included in the next

wesk'sagenda —

1. Regardinguse of 20 percent fruit juice
in cold drinks sc that the farmers/fruit
growers get good price for their produce
and the consumers get useful cold

ks,

2 Steps to be taken to remcve the
anomoliesinthe one—time—increasein
Pension of the Ex—Servicemen.

SHRISUDHIR GIRI{Contai) : Sir, | request

that the following items may kindly be included
inthe nextweek’s agenda:—

1. Thesaltindustry and the workers en-
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gagedtherein— Theirconditions of ser-
vice and emoluments — needbe dis-
cussadin view of the fall in salt produc-
tion and distress of the workers.

2 Stepstoexpeditethe construction ofthe
new radlline from Dighato Tamiukinthe
South Eastem Railway Division in west
Bengal.

[Transiation}

SHRIRAM PUJAN PATEL (PHULPUR)
: The following items may please be includedin
the nextweek’s agenda :

1. Stepstobetaksnio setupasugarmill
atsome approp-iate placein Phulpur,
chail and Allahabad constituencies of
Allahabadforthe all round development
ofthefarmers and agnculturallabourers.

SHRINITISHKUMAR (Barh): The follow-
ing items may be included in the next week's

agenda:

1. Theneedtostartatrainserviceonthe
route of Fatuhe under Danapur Divisior
in Eastem Railways

2.the need to extend Bakhti arpur-—Rajgir
branch line under Danapur Divisionir
Eastem Railwaysto Gayasoontocom-
plete the Buddishtcircuit

PROF RASA SINGH RAWAT (Ajmir} -
Thefollowingitemns may please beincludedin
the nextweek's agenda:

1. Wau to set up a powerful TV
powerin Ajmir city as perthe earlier
declaration anddecisionforthe sake
of lakhs of TV Viewers.

2 Theneedtoextendthe Agra—Jaipu
Superfast Train upto Ajmertofacili-
tate the lakhs of passengers goingto
andcoming from Ajmar.
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SHRIJAGAT VIR SINGHDRONA (Kanpur)
: Thefollowing items may please beincludedin
thenextweek's agenda.

1. Needtofind outasolutiontothe prob-
lems facedby labourers andto remove
unemployment being created By the
closure of textile mills and other big
industrialunits, One afterthe otherinthe
industrial city of Kanpur in Uttar Predesh.

12.28hrs.
[English)

DEMANDS FOR GRANTS (GENERAL),
1996—84

MINISTRY CFAGRICULTURE
MR. SPEAKER: The House will now take
updiscussionand votingon Demand Nos. ito4

relating to the Ministry of Agriculture.

Hon. Members presentinthe House whose
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cut motions to the Demands for Grants have
been circulated may, if they desire to move their
cut motion, send slips to the Table within 15
minutes indicating the serial numbers ofthe cut
motions they would like to move. Those cut
motions only willbe treated as moved.

A list showing the serial numbers of cut
motions moved will be put up on the Notice
Boardshortly. Incase any Member finds any
discrepancy inthe list, he may kindly bring it to
the notice of the Officer at the Table without
delay.

Motion Moved

“Thatthe respective sums notexceeding
the amounts on Revenue Account and Capital
Accountshownin the fourth columnifthe Order
Paperbe granted to the President, out of the
Consolidated Fund of India, to complete the
sums necessary to defray the charges that will
come in course of payment during the year
ending the 31stday ofMarch, 1994, inrespect
oftheheads of demands enteredinthe second
column thereof against Demand Nos. 1to 4
relating to the Ministry of Agriculture”.

Demands for Grants- 1993-94 in respect of the Ministry of Agriculture submitted to the

vote of Lok Sabha
No. of Name of Amountof Demand for AmountofDemand
Demand Demand Grants on Account voted for Grants submitted
bythe House on30thMarch, 1993  tothe vote of the House
RevenueRs. CapitalRs. Revenue Rs. Capital Rs.
1 2 4
Ministry of Argriculture

1 Agriculture 213,93,00,000 2,26,00,000 1113,37,00,000 12,49,00,000

2 Other Servicesof Dept
of Agri. & Cooperation

3 Departmentof Agri.
Researchand
Education 71,67,00,000

4 Department of Animal

Husbandary & Dairying  61.46,00,000 29,10,00,000

36,21,00,000 34,35.00,000

188,48,00,000 171,72,00,000

—  358,33,00,000 —

307,56,00,000 145,52,00,000




